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ful] faeilities for free transhxpment
trrough our ports? 1 was in Kath-
mandu only three or four weeks agd
ang I found that there was a feeling
that India was nat giving facilities
for transhipment of goods and that
there was some difficulty.

SHRI K. C. FPANT: Because Nepal

a landlocked country and because

we have here very friendly relations

with Nepal, we certamly want that

they should have no difficulty in

transit of goods coming through India
for Nepal.

. SHRI N. SRI RAMA REDDY:
“There are certain arrangements re-
garding transhipment of Pakistani
goods into Nepal. I would like to
¥how whether regapdmg re-tranship-
- ffient of such goods through our ports
any investigation iz made to find out
whether such transhipped goods from
foreign origin are sent from Nepal
again?

8HRI K. C. PANT: I &o %ot know
what  the terme of agreement
between Pakistan and Nepal are but
certainly all transit trade between the
two countries is governed by the
Treaty of Transit entered into between
the two countries in 1960 and the im-

port and export procedure outlined
i the protocol appended to that
Treaty.

CONSTRUCTION OF GOVERNMENT PRO-
JECTS

*273. SHRI KRISH‘.AN. KANT Wwill
the Mlmster o? FINANCE be pleased
to state:

(h) whether the Bureau of Pablic

“terpnses has recommended to . .all
the Centrél Government U’ndertakm‘gs
to ‘use thg expert servwes of the
School of Town Planning anj Archi-
tecture and o,f the National Buildings
Constructmn Corporatlon ln _planning
&and con?tructing project townships
factories and-other buﬂdmgs and

by it so, %’:& : ess h?as been
acHieved SO_ far ‘In the ude o such
expert services in the conétrtir,r on ‘ot
varidus Governent Projects?”

i RATYA SABHA

to Questions

2036

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI K. C. PANT): (a) and tb)
The availabllify of the consultancy
services of the School of Plannirig
and  Architecture was recently
brought to the notice of the adminis-
f;ranve Ministries and Public Enter-
prisés. It is too early to judge the
extent to which théir services have
been utilised by Public Sector Pro-
jects.

The Natmgal Buildings Construc-
tion Corporation was set up in 1960

and itg services are already being
utilised by certain Public Sector
Enterprises.

SHRI KRISHAN KANT: After issu-
ing a circular to the public undertdk-
ings, may I know how many pnublic
undertakings took advantage of the
services of the School of Town Plan-
ning and how many still went to the
private sector consultants?

SHRI K. C. PANT: According to
information received, the Bharat
Aluminium Limited and the NNM.D.C.
have evinced interest in the serviccs
offered by the School. So far as the
National Building Construction Cor-
poration goes, it has been in existence
since 1960. And a whole lot of pub-
lic enterprises have taken advantage
of it. T can cite a few examples.
New designs and techniqueg were
introduced in executing the factory
works for the Fertilizer Corporation
of India at Namrup, the National
Mineral Development Corporation
Ltd, the Opthalmic Glass Project at
Durgapur, the Bharat Heavy Electri-
cals 'at Tiruchy and Hardwar, the
‘Heavy FElectricals at Bhopal, and the
Oil Refineries Ltd., at Barauni,
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SHRI M. P. BHARGAVA: May I

know, Sir, from the hon. Minister whe- |

ther any information has been sought
for from the Ministry of Works,
Houstng and Supply as to in how
many cases they are employing pri-
vate architects ang private contrac-
tors for building their buildings, and
in how many cases they are utilising
the services of the School of Town
Planning and Architecture, and the
National Buildings Constructmn Cor-
poration?

SHRI K, C. PANT: Sir, the public
sector undertakings ‘are autonomous
undertakings, and decisions regard-

ing the selecfion of construction
agencies for their works, etc. are
taken by their Boards of Manage-

ment. What the Government does is
lo bring to their notice the facilities
available through public sector 2gen-
cies like the National Buildings Con-
struction Corporation, the C.P.W.D.
and the School of Town Planmng and
Architecture.

SHRI B. K. P, SINHA: May I know,
Sir, if the National Buildings Con-
struction Corporation iz competing
with other contractors on competi-
tive terms, or is it Government policy
to award contracts to them even if
the terms offered by them are not
competitive? It so, what margin of
preference should be shown to them
according to Government?

SHRI K. C. PANT: Comparative
costs and judgment on technical capa-

city are the two main considerations.

MR. CHAIRMAN: Next Question. -

to Questions 2038

M N n .
*105. [The questioner (Shri XK.
Sundaram) was absent. For answer,

vide col. 2060 infra.]

*274. {The questioner (Shri R. K.
Bhuwalka) was absent, For answer,
vide cols. 2061-2062 infra.]

HITET AN & HICOW AqA ¥y IJqWfaw
*275. W gev Tog wwdy

w1 g @ fagg 747 92 aw A

7T w0 fF ¢

(%) AqAraATg F T AT F T
swaY, 1968 ¥ WL ¥ fray wiiw

AT &1 IUA(e X

(@) z= =fafes o &1 faaw
fafww  wawi & foa =g 97 fear
AT W TAF FT TN 57 Ty
goT; AT

(w) wfgsy 7 39 ww1¥ swfafom
T 5 AT I AT AHTINT & 7

T[WATER AVAILABLE ON ACCOUNT OF
MANGLE Dam

*275. SHRI SUNDAR SINGH
BHANDARI: Will the Minster of
IRRIGATION AND POWER be pleas-
eg to state:

(a) the extent of additional water
received by India in January, 1968 as
a result of the construction of the
Mangla Dam;

(b) the basis on “which the addi-
tional water was distributed to various
regions and the extent of water that
was made available to each of these
regions; and

(c) when suck additional water is-
likely to be available in future?]
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